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SHRI P.R. DAS MUNSI: As I have 
stated in the beginning, there was an appre-
hension in the beginning that STC signed the 
contract with that agent, that the normal jute 
importers including Barlap would remain, 
that the normal jute export practice would be 
adversely affected, and that India's exports 
would also be aversely affected. So, that is 
why we gathered the information that they J at 
the initial stage, tried to throttle this practice 
with STC and others, with a view to see tha~ 
their entire trade aspect is not adversely 
affected by this agent. After we provided all 
the clarifications, it is our conviction now, 
that that stage is over, and that no such 
problem will start. Even if they need some 
more clarifications, we are to provide them 
with clarifications, so that the normal jute 
export effort is not adversely affected. 

SCICI Loans to Fishing Companies 

*230. SHRI D.P. JADEJA : Will the 
Minister of FINANCE be pleased to state: 

(a) the position of aU dues from fishing 
companies under the control of Shipping 
Credit and Investment Company of India 
giving individual figures of defaulting 
amounts, loans due, interest overdue etc., 
as on 31 st December, 1988; and 

(b) the financial status of each fishing 
company, having fishing boats acquired 
under the SDFCISCICI finance system? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF ECONOMIC AFFAIRS 
IN THE MINISTRY OF FINANCE (SHRI 
EDUARDO FALEIRO): (a) and (b). A state-
ment is given below. 

STATEMENT 

(a) and (b). The total loans outstanding, 
as on 31st December, 1 988, from deep-sea 
fishing trawlers company assisted by erst-
while SDFC/Government stood at Rs 82. 56 
crores. 49 of such deep-sea fishing compa· 
nias which had received assistance from 
SDFC/Government were in default on that 
date in respect of payments of instalmentsof 
principal and of interest to a total extent of 
Rs. 11.37 crores. Details in respect of loans 
outstanding defaulted amounts, etc. in re-
spect of such companies are given in the 
Annexure below. 

The Shipping Credit and Investment 
Company of India has reported that as on 
31 st December, 1988, the loans outstanding 
from deep-sea fishing trawlers company 
assisted by it stood at As. 7.53 crores, and 
none of these companies were in default in 
respect of payments of principal and inter-
est. Because of the confidential nature of the 
relationship between the borrowers and 
SCICl, it is not possible to furnish further 
details regarding the companies assisted by 
Selel. 
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C·) The following amounts of interest are due (as on 5.10.1987) from these companies on 
account of interest on stage paymQnt~ for trawlers imported under Dutch Credit:-

SLNo. Name of the Company 

1. West Coast Marines (p) Limited, 
Kottayam. 

Amount of Interests due 

As. 17,94,,520.60 

2. Marshall Seafoods (P) Limited, Calcutta As. 34,41,656.76 

3. Uni Marine (P) Limited, Calcutta. 

4. Suraj Fisheries Limited. New Delhi 

5. Yamuna Seafoods. New Delhi. 

Total 

31.12.1988 

Total Defautt as on 31.12.1988: 

~ . SDFC/Government Loan 

2. Dutch Aid Loan 

SHRI D.P. JADEJA: From the hon. 
Minister's statement one thing is very clear 
that the fishing industry u\ this country espe-
cially the deep-sea fishing industry is facing 
a very serious crisis. They have been re-
questing for reliefs, they have been request-
ing for assistanpe from the banks, but so far 
nothing has come out. U~fortunately I this 
vital industry, instead of being assisted, the 
facilities which were given to them, have also 
been withdrawn, such as, subsidy that was 
given for diesel oil. The price of diesel oil in 
this oountry is the t'lghest ailywhere in the 
world. You tell the ii10ustry to go and get 
some foreign ex~hange through their en-
deavours. Instead of helping them. you are 
withdrawing those facilities. I know, it may be 
said that bscause all fishermen were not 
being given these facilities, it is not that they 
a •• not interestod in giving facilities to these 
smaller fishermen. But in an Internal compe· 
titfon more facilities should have been given 
to this deep fi!l5hing industry. What ara the 
steps being taken by the Union Financ.e 
Ministry to help this vital il1dustry. 

Rs. 31,73,835.13 

Rs. 36,07,017.19 

As. 21,23,994.20 

Rs. 1,41 ,41,023.20 

Rs. 9.96 crores 

Rs. 1.41 crores As. 11.37 crores. 

SHRI EDUARDO FALEIRO: It is not 
correct 10 say that the crisis of the fishing 
inoustry, pa~icularly. deep fishing trawlers is 
due to lack of facilities being given by the 
Government. 1'1 fact, this is one industry 
which is heavily subsidised. Just to mention 
a few of the substantial subsidies that, are 
given to the deep-sea fishing trawlers, I 
would like to say that a subsidy of 33 percont 
is given to the Shipyard whereby it is a direct 
reduction in cost for fishing company. The 
fishing company is rAquired to put up only 5 
per cent of the total cost of the vessel in ca~ 
;t is acquired from indigenous sources and 
Jus110 per cer.t in case it is imported from a 
foreign Shipyard and so on and so forth. 
They are heavily subsidised industries and 
subsidies are theye for 9verybOOy to see; 
and particu!arly thAY are obviously quite dB-
ferent and quite in contrast with what hap-
pens with a smaller fishing vessel in the 
coastal area. As far as the difficulties that 
they have faced are concerned, I would like 
to say that we have I eceived some represen-
tations and we have referred them to SCICI 
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tor examination. It has been decided and 
that is our policy regarding all loans and 
borrowers that while industry-wise a sched-
uiement is not called for depending on the 
merit of each case, schadulement can be 
considered on a case-to case basis. Accord-
ingly, representations received for !,he 
schedulement have been taken up by SOICI 
for consider ing on a case-to-case basis 
because of the slow response from the 
company concerned; that is due to the 
company themselves not providing informa-
tion required for undertaking financial ap-
praisal. The proJX>sal in the disJX>sal of these 
petitions has been taking a considerable 
time. In two cases, however I the proposal to 
re-schedule the term loan has been agreed 
upon by the Empowered Committee subject 
to the promoter of the company bringing in 
additional equity. 

SHRI D.P. JADEJA: The facilities what 
the hon. Minister has just mentioned are the 
facilities which have been gIven to this indus-
try for the past 20 years and we know what 
has peen the progress of this industry in the 
last 20 years. What I was saying is that here 
is an industry which has to compete with the 
world shipping companies, extra b~nefiis 

should have been given to them. Is it the 
intention of the Government that this indus-
try becomes sick and then it is revived by 
giving them better facilities? I only wanted to 
know about the withdrawal of the subsidy on 
diesel OIL The loan facility that has been 
given and the interest that you have been 
asking for on deep sea fIshing, are you 
considering these two things? 

SHRI EDUARDO FALEIRO: It is not 
correct to say that the deep sea fishing 
industry as whole is faCIng a crisis. If there 
are Individual cases, one of the substantial 
reasons would be lack of proper manage-
ment. The hon. member may I with his expe-
rience. advise them accordingly. 

St:tRI S. JAIPAL REDDY: May I know 
whether it is Inot a fact that the substantlal 
subsidy which he referred to is no longer 
being made available; it is a thing of the past. 
Is he aware of the fact that theSe) subsidies 

have since been withdrawn ? will the Minis-
ter take steps to see that these subsidies are 
revived so as to help the industry? 

SHRI EDUARDO FALEIRO: The 
question of this subskiy is not with the Min· 
istry of Finance; they are not given by the 
Ministry of Finance; they are given by other 
Ministries particularly, the Ministry of Food 
Processing and others. 

MR. SPEAKER: The Question Hour is 
over. 

WRIITEN ANSWERS TO QUESTIONS 

[English] 

Deposits In Nationalised Banks 

*231. SHRI M. RAGHUMA REDDY: 
SHRI DHARAM PAL SINGH 

MALIK: 

Will the Minister of FINANCE be 
pleased to state: 

(a) whether the deposits in tho nation-
alised banks have been constantly decreas-
ing for the last four years; 

(b) if so, the reasons therefor; 

(c) the annual depos~s in each bank 
during the above period. year-wise; 

(d) whether any further steps are being 
taken by Government to attract people to 
deposit money in banks; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF ECONOMIC AFFAIRS 
IN THE MINISTRY OF FINANCE (SHRI 
EDUARDO F."LEIRQ): (a) to (e). There has 
been a study Increase in the aggregate 




